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 (c)  0  Annual  Report  of  the  dations  contained  in  Part  I  of  the

 National  Insurance  Company  Limi-  Final  Report.  [Placed  in  Library.
 ted,  Calcutta,  for  the  year  ended  See  No.  LT-1376/77].
 3lst  December,  1975  along  with
 the  Audited  Accounts  and  the
 comments  of  the  Comptroller  and
 Auditor  Genera!  thereon.  12,08  hrs.

 i)  A  statement  explaining  that  MESSAGE  FROM  RAJYA  SABHA
 Government  are  in  agreement
 with  the  above  Report  and  there-  SECRETARY:  Sir,  I  have  to  report
 fore  no  separate  Review  on  the  the  following  message  received  from
 working  of  the  Company  is  being  the  Secretary-General  of  Rajya
 laid.  [Placed  in  Librury.  See  No.  Sabha: —
 LT-1374/77).

 “In  accordance  with  the  provisions
 (d)  (i)  Annual  Report  of  the  of  rule  127  of  the  Rules  of  Proce-

 General]  Insurance  Corporation  of  dure  and  Conduct  of  Business  in  the
 India,  Bombay,  for  the  year  end-  Rajya  Sabha,  I  am  directed  to  in-
 ed  31st  December,  1976  along  with  form  the  Lok  Sabha  that  the  Rajya
 the  Audited  Accounts  and  the  Sabha,  at  its  sitting  held  on  the
 comments  of  the  Comptroller  and  15th  December,  1977  agreed  with-
 Auditor  General  thereon.  out  any  amendment  to  the  Com-

 panies  (Amendment)  Bill,  1977,
 which  was  passed  by  the  Lok  Sabha
 at  its  sitting  held  on  the  13th  Dec-

 (ii)  A  statement  explaining  that
 Government  are  in  agreement  with
 the  above  Report  and  therefore  no
 separate  Review  on  the  working  ember,  1977.”

 of  the  Corporation  is  being  laid.

 (2)  Three  statement  (Hindi  and
 English  versions)  showing  reasons  12.09  hrs.
 for  delay  in  laying  the  documents
 mentioned  at  (a),  (b)  and  (c)  of

 हमाल  तिवारी  बक्सर)
 item  (1)  above.  [Placed  in  Library.

 औ
 े See  No.  LT-1875/77).  अध्यक्ष  महोदय  अपनी  बात  कहने

 INTERIM  #  FINAL  REPORTS’  OF
 INDIRECT  TaxATION  ENQUIRY  CoOM-  को

 MITTEE  AND  AN  EXPLANATORY  NOTE  से  सरकार  से  एक  निवेदन  करना  चाहता

 ि SARI  H.  M.  PATEL:  I  beg  to  Jay
 on  the  Table—

 re))  A  copy  of  the  Interim  Report  5
 में  दिया

 of  the  Indirect  Taxation  Enquiry
 नाव

 a
 अस्तिव

 हिन्दी
 Committee  (April,  1977).  लेकिन  मुझे  बहुत  दुख  के  साथ  कहना

 (2)  A  copy  of  the  Final  Report  पडना  है  कि  इसका
 का  मुझ  अंग्रेजी

 (Part  I)  of  the  Indirect  Taxation  में  मिला है।  अभी  जो  प्रदर्शनी  हुई
 Enquiry  Committee  (October,  1977).  थी  उस  में  भी  हर  जगह  अंग्रेजी  का

 (3)  An  explanatory  note  ‘Hindi  बोल वाला था।  अभी  जो  मेरा  ध्यानाकर्षण
 and  English  versions)  giving  vea-

 का  प्रस्ताव  था  उसका  भी  जवाब  मुझे sons  for  not  laying  simultaneously  is
 अंग्रेजी  में  आया  है।  पिछले  सरकार the  Hindi  versions  of  the  above  re-

 ports  and  also  explaining  that  no  तीस  साल  तक  हिन्दी  की  उपेक्षा
 decision  has  yet  been  taken  regard-

 ing  implementation  of  the  recommen-  रही  और  उसको  हम  गालियां  देते  रह  |


